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EASTERN ZONE BENCH, KOLKATA
IN THE MATTER OF:

Original Application No. 23/2024/EZ

(Earlier O.A No. 729/2023/PB)
In Re: News Item appearing in News Wing dt. 01.12.2023 titled Gicgrikg

PR TS Te3AY ¢T AR BT @A US > AT, U= T
...Applicant

-Versus-

JHARKHAND STATE POLLUTION CONTROL BOARD & ORS.
...Respondents
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3. That in pursuance and in compliance to the Showcause Notice issued by
the Jharkhand State Pollution Control Board vide letter no. B-1274 dated
24.05.2024 and for direction of closure issued by Jharkhand State Pollution
Control Board vide letter no. B-2203 dated 15.10.2024 this Affidavit of

compliance is being filed by the Respondent No. 5 herein.

4. That the Respondnet No. 5 herein has complied with the directions issued
by the of the Jharkhand State Pollution Control Board vide its aforesaid
notices and as such has deposited the amount of Rs 3,37,500/- (Rupees
Three Lakhs Thirty Seven Thousand and Five Hundred) on 06.02.2025 for
environmental compensation as calculated and imposed upon the

Respondent No. 5 by the JSPCB vide its Showcause Notice dated

24.05.2024.

A photocopy of the said Acknowledgment Receipt is annexed herewith and

marked as Annexure - A.

. That, this Affidavit of Compliance is filed bonafide and in the interest of

justice.

6. Istate that the statements contained in paragraphs Nos. 1 to 2 are true to
my knowledge, the statements contained in paragraph Nos. 3 to 4 are true
to my information derived from the official records of the case, which |

verily believe to be true and the rest is/are my respectful submissions
before this Hon’ble Tribunal. / C

ASIS KR SEN
NOTARY

9\ MRS,
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VERIFICATION

P
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Shibu Bmm waL s aged abou

by Occupatlon Busuness havmg its place’ of

I, Dinesh 'Kijr‘nar Barnwal, son of

A:é_years by Re igion - Hinduism,
Narklkhurd P.O. Blshnugarh Hazarlbagh Jharkhand and

work at Mouza

presently camp, 8 at 8/1, Kiran Shankar Roy Road KoIkata 700001 is filing this

\\»\ _Affldawt of Cqmpl|ance.

Date: \ oL KATA

Place:1. 04. 2025
GBS 97 Z @S Wt

Deponent

Identified by me:

thandfcmé:\;?to\[,(&m%‘

Advocate

Solemnly affirmed and declanp
Before me on ldentificatish

ASIS KUMAR SEN
City Civil Cowt

Kelkata _
Reg. No. 13802/18 Govt. of tiiig
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AXIS BANK LIMITED

Dinessts Faperze Baerraeni

REMITTANCE ADVICE
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